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Setting, np of a Paper Factory in 
Balagbat, Madhya Prai:lesb 

4742. SHRI KACHRU LAL HEM-
RAJ JAIN: Will the Minister of IN-
DUSTRY be pleased to state: 

(a) whether it is a fact that bamboo 
is available in Balaghat District of Madhya 
Pradesh in, plenty and paper factory can 
be very easily set up there; 

(b) whether Government have been 
thinking or any representation has been 
made to Government to set up paper mill 
in Balaghat district of MP keeping in 
view the availability of raw material 
there; and 

( c) the decision taken by Govern-
ment? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(KUMARI 'ABHA MAITI): (a) It is 
known that the Balaghat area of Madhya 
Pradesh is richly endowed with bamboo 
resources which can be utilised for the 
manufacture of paper and paperboard. 

(b) Applications have been received 
for setting up industrial undertakings for 
the manufacture of paper in Balaghat 
district. 

(c) A letter of intent has been issued 
for setting up an undertaking with a 
capacity of 45,000 tonnes per annum 
in district Balaghat for the manufacture of 
different varieties of paper. Further licens-
ing would take into account the avai-
lability of sufficient raw materials also 
keeping in view the requirement of the 
existing mills in Madhya Pradesh. 
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lV .(Jest Bengal Government request for 
entral Assistance lor constraction 

of Bridge over Subarnarekha. 

~44' SHRI ROBIN SEN: Will the 
l>O tel' of SHIPPING AND TRANS-

R. T be pleased to state: 

ll:le(a) whether Chief Minister, Govern-
lll~ of West Bengal haa written to the 
Illent ng Commission requesting Govern-
~ of India for a Rs. 2' 50 crores central 
\)\.>er tance for the construction of a bridge 
~<:I the Subamarekha at Kutighata 

QapUf; and ' 

(b) if so, what is the reaction of Govern-
ment thereto ? 

THE ;'vIlNISTER OF STATE IN-
CHARGE OF THE MINISTRY OF 
SHIP~ING AND TRANSPORT (SHRI 
CHA .. l\iD RAIH): (a) Yes, Sir. 

h (b) The States Govt. are concerned as 
:: l~ bridge, when constructed, would 
a o~ a State road. In fact, it has already 

been mcluded in the State Plan and the 
State Plan proposals for 1977-78 indicated 
~hat some expenditure has also been 
Incurred on this work. The State" GO\·t. 
hav~ been advised that if they attach 
a hi.gh prior~t¥ to this work, they may 
~on;lder prOVISIOn of a suitable outlay for 
It l~. the. State Plan, especially as the 
prOVISIOn III the State Plan for 1977-78 
now amounts to Rs. 8' 78 crores compared 
to Rs. 7'62 crores originally proposed by 
the State Govt. 

Age limit for recruitment to Class m 
and Class IV pttsts 

4745. SHRI HARI VISHNU KA-
MATH: Will the Minister of H01'vIE 
AFFAIR be pleased to state: 

(a) whether it is a fact that some 
State Governments for example of Madhya 
Pradesh and Bihar have raised the upper 
age limit for recruitment to class III 
and class IV services to 28 years and 30 
years respectively; 

(b) whether the upper age limit for 
such services in Central Government 
and nationalised banks is now 25 years 
only; 

(c) whether Government propose to 
raise that limit to 28 if not 30, in the 
interest of educated unemployed from 
the rural areas; amI 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI DHANIK LAL MANDAL): (a) 
The Government of Bihar have tempo-
rarily raised the upper age limit by three 
years for recruitment to all categories 
of posts until December, 1979. The Govern-
ment of Madbya Pradesh have however 
raised the upper age limit from 28 to 30 
years for recruitment to all services and 
posts under the State Governments except 
class IV poM" for which the State Govern-
l':'le!lt have not laid down any upper a~e 
UnIt. 




